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FACTUAL & ACTION TAKEN REPORT 

Ref: Factual & Action taken report in compliance to the Hon’ble NGT order 
dated 09/05/2024 in the matter of OA 114/2024 (CZ) Sanidhya Jain V/s 

Bhopal Municipal Corporation & Ors.:- 

Hon’ble NGT issued following instructions on dated 09/05/2024 in 

the matter of OA 114/2024 (CZ) Sanidhya Jain V/s Bhopal Municipal 

Corporation & Ors.:- 
 

“1. The Executive Engineer, Division No. 1, Capital Region, Public 

Works Department, Bhopal vide letter dated 02.04.2024 has 

initiated the process of cutting and felling of more than 132 

number of trees for the road construction from Swarna Jayanti 

Park, Bawariya, Kala, Tiraha to Kolar Road and aggrieved by 

the cutting of the trees the applicant a law student filed this 

application with the grievance that illegal felling of these trees 

will destroy the Flora and Fauna, adversely contaminate the 

ground water and severely affect the air quality of the city which 

gradually result in decreased capacity of water retention could 

lead to future raging of flood in the city and submitted that 

development must be in consonance with the fundamentals of 

sustainable development. 

2. It is further submitted that in the process of photosynthesis, 

phytoplankton release oxygen into the water. Half of the world's 

oxygen is produced via phytoplanktonphotosynthesis. The other 

half is produced via photosynthesis on land by trees, shrubs, 

grasses, and these trees support a wide variety of Eco-System. 

3. The submission of the applicant on the basis of scientific evidence 

is that trees are the hope for mankind, heals the roots of our 

lives, making the human existence come true by providing the 

most essential element of life, the Oxygen. In addition to this, by 

felling such huge number of adult trees, which takes several 

decades to grow, an injustice is caused not just to the present 

generation of humans but also to the future generations of 

humans and all other living beings dependent on the eco-system.  
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4. The rate of green cover loss in Bhopal is alarming. As per 

government data, the forest cover alone has shrunk 25% from 

2017 to 2019. Upper lake was created by Rajabhoj in 11th 

century CE by constructing an earthen dam across the Kolans 

river, and the lower lake was constructed nearly 200 years ago, 

largely from the overflow of water from upper lake. It was way 

back in 2002-2003 the government had proposed a bird 

sanctuary around Bhoj wetland for conservation of 17 lacs trees 

and bird species. It has not been implemented till date. As per 

India State of Forest Report (ISFR) 2019, forest/green cover in 

Bhopal has decreased by 25.33%. Nearby Vidisha and Sehore 

districts too lost forest cover by 25.54% and 46.10% respectively 

compared to 2017. Taking reliance of M.K. Ranjitsinh & Ors. Vs. 

Union of India & Ors., W.P. (C) No. 838/2019, decided on 

21.03.2024, the applicant has prayed for directing the 

respondents to refrain from the arbitrary felling of trees in the 

area of Shahpur and to find out an alternate method for 

construction of the road which does not include the mindless 

felling of trees, in a sustainable manner.  

5. A substantial issue of environment has been raised.  

6. Issue notice to the respondents, returnable within four weeks. 

Respondents are directed to submit their reply within six weeks 

through E-filing portal, preferably in the form of searchable 

PDF/ OCR Support PDF and not in the form of Image PDF.  

7. Applicant is directed to take necessary steps for service to the 

respondents by both ways and also on available email.  

8. We deem it just and proper to call a report on the matter in issue 

in present Original Application, from a Joint Committee 

consisting of:-   

(i) One Representative from the Principal Chief Conservator      

of Forest, Bhopal (M.P.) 

(ii) One Representative from the Collector Bhopal 
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(iii) One Representative from the Member Secretary State 

Pollution Control Board, (M.P.)  

9. The Committee is directed to visit the place and submit the 

factual and action taken report within six weeks. The State PCB 

will be the nodal agency for coordination and logistic support. 

 

In compliance to the order of Hon’ble NGT dated 09/05/2024, a joint 

committee consisting of the following officials of the concerned department is 

constituted: - 

(i) Shri Alok Pathak, DFO, Bhopal. 

(ii) Shri Ravi Shankar Rai, SDM (Kolar), Bhopal.  

(iii) Shri Ashok Kumar Bisen, E.E, RO, MPPCB, Bhopal. 

Apart from the officials, petitioner Shri Sanidhya Jain along with Shri 

Aditya Dube (Adv.), Ms. Devika (Adv.), Shri Deepak Bhandari, SDO, PWD, Bhopal 

and Shri R.P. Gupta, E.E., PWD, Bhopal were also present during the inspection. 

The committee reviewed the petition and the points related are discussed in 

reference to the issues raised in the petition. The points of petition are as under: - 

 132 trees are cut for the project of widening of the existing 

roads from Shahpura Sector C (in front of Bansal Hospital) to 

Manisha Market near Shahpura lake to Shaitan Singh Square 

to 1100 Quarters to Rohit Nagar to Bawadia Kalan to Kolar 

road and its adjoining areas. 

 The authorities have already felled almost 800 trees from 

Kolar road to Mandakini to Danish Kunj to Gulmohar Colony 

and adjoining areas for the purpose of widening of roads. 

Unfortunately, the roads those have been widened and those 

are being widened are still of the same measurement and 

width that existed before, egregiously, under the guise of 
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widening of roads these trees are being felled unmindfully and 

imprudently just to concretize the area.  

Background :  Ministry of Road Transport and Highway of India New 

 Delhi has sanctioned four lane Cement Concrete Road from 

Saithan Singh Chaouraha, Shahpura Bhopal to Kolar Road Via 

Manisha Market, Bansal Hospital, Swaran Jyanti Park, 

Bawadia Tiraha. Executive Engineer Construction division no. 

1 Capital Project Administration Bhopal has sought permission 

to cut 132 Trees from Superintended Horticulture Department 

Nagar Nigam Bhopal. Vide Letter dated 23.01.2024. Copy of 

Letter with map including chain age and type of tree is as per 

Annexure – I . For cutting tree 132 has Executive Engineer 

Construction division no. 1 Capital Project Administration 

Bhopal deposited Rs. 7,92000/- in Nagar Nigam account vide 

letter no. 1454 dated 07.06.2024 Annexure – II and also 

deposited Rs. 765600 /- In account vide letter no. 749 dated 

13.03.2024 Annexure – III of Conservator Paryawaran Vaniki, 

Van Mandal, Bhopal. for compensatory plantation               B

FIELD OBSERVATION: 

Joint committee on dated 24/06/2024 conducted a site visit. The 

Geographical locations, photographs and visual observations were recorded during 

inspection. The photographs and Google Maps are enclosed as Annexure VI. 

During inspection, Joint Committee visited the site as mentioned in the 

petition. The points discussed during the inspection are mentioned as under: - 
 

1. As per Permission granted by Nagar Nigam, Bhopal via proposal 

for 130 trees has been cut from Danish Chouraha to Kolar Road  

where the work of construction of road is near to completion.   
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2. Executive Engineer Construction division no. 1 Capital Project 

Administration Bhopal paid Rs. 765600/-, the amount to 

Paryawaran Vaniki, Van Mandal, Bhopal for compensatory 

plantation accordingly Forest Department will conduct the 

plantation   

3. M/s Jeet Construction company Narwani allocated work to 

construct concrete road by Executive Engineer Construction 

division no. 1 Capital Project Administration Bhopal has felled 

about 800 trees mostly Kaner, Kesia, Byflora of Central Verge from 

Bansal Chouraha to Danish Chouraha Kolar Road about 1 

kilometer length without any permission from Authorities.  

4. Public Work Deptt.(PWD) Bhopal has conducted survey from 

Shaitan Singh Chouraha to Shahpura Station via Aura Mall and 

marked  176 trees, from Campion school to Bansal Hospital Tiraha 

marked 235 trees identified and Marked which are on the way of 

propose four lane concrete road and also requested vide letter no. 

1574 dated 24.06.2024 to Commissioner Nagar Nigam, Bhopal and 

Conservator Forest Paryawaran Vaniki, Van Mandal, Bhopal to 

direct Government agency expertise in shifting the trees on the way 

of  the said road network to be constructed. Annexure V   
  

5. Traffic Jam due to increasing number of Vehicles In road From 

saitan singh churaha to kolar road is quite frequent resulting rise in 

AQI of City, so widening of road as well as  saving of more number 

of trees are important issues  

6. The road is to be converted into 4 lane road from Manisha Market-

Shaitan Singh Chouraha-Aura Mall- Shahpura -Bansal. And the 

four lane road that is to be constructed is concrete road. The design 

of Concrete road is a little wide road in comparison to bitumen 

road. 

 Action Taken By Forest Department:- M/s Jeet Construction company  

 Narwani allocated work to construct concrete road by Executive Engineer 

Construction division no. 1 Capital Project Administration Bhopal has felled 

about 800 trees mostly Kaner, Kesia, Byflora of Central Verge from Bansal 

Chouraha to Danish Chouraha Kolar Road about 1 kilometer length without 

any permission from Authorities hence Conservator Forest Paryawaran 
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Vaniki, Van Mandal, Bhopal has asked  vide letter no. 1745 dated 20.06.2024 

with Executive Engineer Construction division no. 1 Capital Project 

Administration Bhopal to deposit Rs. 23,20000/- for compensatory plantation 

due to cutting of 800 nos. trees of Central Verge from Bansal Chouraha to 

Danish Chouraha Kolar Road. Annexure VI  
  

Recommendations: 

1. PWD should revise the proposal and repeat the survey keeping in 

mind to identify the trees that can still be saved, &relocated as well 

so that the cutting of trees can be minimum.   

2. The 4 lane which is being constructed has advantages and need as 

well toward rush and jamming condition of the traffic whereas 

disadvantageous towards environment.  

3. The road that is to be constructed if can be of bitumen then 

comparatively less number of trees will be cut. 

 

 

 

Ashok Kumar Bisen, 

E.E, RO, MPPCB, 

Bhopal 

Ravi Shankar Rai, 

SDM (Kolar), 

Bhopal 

Alok Pathak,  

DFO, Bhopal 
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Google Map of Showing Four Lane Road From  Shaitan Singh Chouraha to Bansal Hospital Tiraha 
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